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f[THE   PRIME   MINISTER   (SHRIMATI 

INDIRA  GANDHI):  An  agreement   between 

j[    ] English translation. 

Bangladesh and India on cooperation in the field of 
peaceful uses of atomic enejgy was signed in Dacca 
on 27th August 1975. Its  salient   features  are  
given  below: 

(a) Planning and execution of collabora t ive  
programmes as mutually agreed upon. 

(b) Application of radioisotopes and radiation 
sources in medicine, agriculture and industry, 
engineering and in gene-ral scientifit  research. 

(c) Development of nuclear electronics and   
instrumentation   lor   basic   research. 

(d) Research and Development work 
connected with the setting up of Atomic Power   
Reactors. 

(e) Other anas of mutual interest that ma\ be 
identified and agreed upon from time to rime by 
the competent organ of Mi', contracting parties. 

(f) Exchange of scientific workers and 
experts, exchange of scientific and technical 
publications, exchange of technical documental 
ion and of apparatus and equipment ami 
participation in training programmes. 

This agreement will continue to be in force lor a 
period of fixe years, which can bi   extended   b\   
mutual  agreement.] 

Observance of holidays lor  Muslim festival 
in Khadi Gramodyog, New Delhi 

1348.   SHRIMATI VIDYAWATI 
CHATURVEDI ; Will the Minister of 
INDI'.STRIAI DEVELOPMENT AND SCIENCE 
AND TECHNOLOGY be pleased to   state: 

(a) the details of the Muslim festivals on which 
holidays are being observed at pr senl in the Khadi 
Gramodyog Bhaw-un, Ni w Delhi; 

(b) if so. whether such holidays were observed    
in the past; 

/() the   reasons   for   their   discontinuance: 
and 

(d) whether some steps are proposed to he   taken   
in   this  regard? 
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THE DEPUTY MINISTER IN THE MINISTRY 
OF INDUSTRIAL DEVELOPMENT (SHRI Z. R. 
ANSARI) : (a) lo (d) Only eight paid holidays are 
observed annually in Khadi Gramodyog Bhawan, 
New Delhi. Three of them are Republic Day, 
Independence Day and Gandhi Jayanti. Remaining 
five paid holidays are decided by the Manager in 
consultation with the staff. During the past three 
years, none of the Muslim Festivals was observed  
as paid  holiday in  the  Bhavan. 

 
 Grant   of   interim   relief   to  employees of 

Khadi Gramodyog Bhawan, New Delhi 

1S49. SHRIMATI VIDYAWATI CHA-
TURVEDI: Wil the Minister of INDUSTRIAL 
DEVELOPMENT AND SCIENCE AND 
TECHNOLOGY  be pleased to state: 

(a) whether ii is a fact Lhat the amount of 
interim relief is not taken into account for the 
purposes of C.PJF. and the giant of city allowance 
in the Khadi Gramodyog Bhawan, New Delhi; and 

(b) if so,  the reasons  therefor?-] 

 

f[THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL. DEVELOPMENT      
(SHRI      Z. R.       ANSARI): 
(a) and (b) The matter is under examination in the 
Khadi and Village Industries  Commission.] 

 

  Benefits enjoyed by employees of khadi 
Gramodyog Bhawan, New Delhi 

1350. SHRIMATI VIDYAWATI CHA-
TURVEDI: Will the Minister of INDUSTRIAL 
DEVELOPMENT AND SCIENCE AM)   
rECHNOLOGY  be  pleased  to slate: 

(a) whether it is a fuel thai the facilities and 
benefits are not being provided lo the employees of 
Khadi Gramodyog Bhawan, New Delhi as per 
standing order No. 752, d.ued 1 lib February, 1909 
of the Khadi   Gramodyog   Commission,   
Bombay; 

(b) if so, the reasons therefor;  and 

ft ] English translation. 


